O
4
Yt Joar
HId
e [ e | e e

ATIers swee / Fwfieree

GOVERNMENT OF INDIA
FATAT HETREATH THed, ATHHeT i< AT e
Office of The Controller General

INTELLECTUAL PROPERTY Patents, Designs & Trade Marks

INDIA TS ST IFRT HATAT

gatents /hl?esliglnz I Trade ?/lcafks o Ministry of Commerce & Industry
eographical Indications / Copyright . .

RGNIIPM IR G AT Aq i =2 fFamr

Department for Promotion of Industry and Internal Trade

e FvaT Jaq

BOUDDHIK SAMPADA BHAWAN

TH TH WS/ S M Road

Teiq 2 / Antop Hill

HaE / Mumbai - 400 037, AT / India
A/ Tel  :022-24132735
%RT / Fax 1 022-24123322
-0 / E-Mail : cgoffice-mh@nic.in
JTTIE / Website: www.ipindia.nic.in

TEAT/No. : CGPDTM-1101 8(11)/1/2022-CGPO/168

OFFICE ORDER

f&ATh /Date: 24.11.2023

On account of administrative exigency, it is hereby ordered that the Shri M. Ram

Jawahar & Smt. Subhra Banerjee both DC are allowed to continue to work at their

current place of posting i.e. Patent Office, Chennai till further orders.

2. This issues with the approval of Controller General of Patents, Designs & Trade

Marks.

1. Concerned Officers.

Copy to:-

el

(Hemant Sadashiv Borale)

Director

1 Head of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.

2. Head of Office, RGNIIPM, Nagpur.
3. Personal file of both above mentioned officers.
4, Guard file.
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